Title: Condemned the incident in which two women MPs have been insulted by the District Magistrate and appealed to the
Government to take proper steps.

SHRIMAT | MARGARET ALVA (CANARA): Sir, before the hon. Member speaks, | have a submission to make. This
is something to do with two women Members of this House who have already given a notice to move the privilege
motion. They have written to me as Chairman of the Committee on Empowerment of Women, saying that they are
being insulted in the course of their work in the district by the DM, who has told them that they are ignorant, they do
not know what they are talking and they should not raise questions during the District Development Council's
meetings. Two of them have given notice of privilege. They have written to me.

MR. DEPUTY-SPEAKER: They will be getting a chance to speak,

SHRIMATI MARGARET ALVA : We want to know what is happening. When | am raising it now, there is no
response.

MR. DEPUTY-SPEAKER: If they have given notices, their names must be here in the list.

SHRIMATI MARGARET ALVA: No, Sir. They have given notice to move the privilege motion. No action has been
taken. Two months have already passed...(Interruptions)

MR. DEPUTY-SPEAKER: Let me find it out from the Secretariat.

SHRIMATI MARGARET ALVA: Sir, the Member is a tribal woman and she has been told that she is a tribal and she

does not know what she is talking about. She has been insulted....(Interruptions) Sir, she is present in the House.
She has appealed to me as the Chairman of the Committee on Empowerment of Women....(Interruptions) She must
be given a hearing and action must be taken against those officials....(Interruptions) This is a very serious matter. A
woman Member of Parliament should not be insulted by the officials....(Interruptions)

MR. DEPUTY-SPEAKER: | understand from the Secretariat that the Privilege Motion has been received and it is
under consideration.

...(Interruptions)
SHRI RAJESH PILOT (DAUSA): Sir, the Member of Parliament is here in the House....(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Please allow her to speak. The House should know what has
happened....(Interruptions)

SHRI MADHAVRAO SCINDIA (GUNA): Please allow me to make a submission....(Interruptions)
MR.DEPUTY-SPEAKER: Madam, the notice is not in your name. It is in the name of Shrimati Vijaya Kumari.

SHRIMAT| MARGARET ALVA: | am raising this matter as the Chairman of the Committee on Empowerment of
Women....(Interruptions)

SHRI MADHAVRAO SCINDIA : Please allow me to make a submission and then you can decide the
issue....(Interruptions)
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SHRI MADHAVRAO SCINDIA : Sir, allow me to make a submission and then you decide...(Interruptions)

MR. DEPUTY-SPEAKER: On this issue a Member who has given notice, will have to be given a chance. | am sorry.
Shri Madhavrao Scindia, please cooperate with me.

SHRI MADHAVRAQO SCINDIA : Sir, you are not prepared to listen to me. You must listen to me...(Interruptions). You
are not giving opportunity to me. You please listen to me and then if you ask me to sit, | will sit down. But please
listen to me...(/nterruptions)



Sir, what | am trying to say is that Shrimati Alva has raised an issue which concerns the self-respect of the Members
of Parliament in the discharge of their duties. Sir, this matter concerns a women Member of Parliament. This
concerns a tribal Member of Parliament. Shrimati Alva is the Chairman of the Committee on Empowerment of
Women. She has not given a notice for privilege motion. It is a separate issue and it should be dealt with
separately...(Interruptions). Shrimati Alva is trying to make an important point. You should allow her. She is not a
party to the privilege motion. That is something totally separate. She is raising a point as Chairman of the
Committee on Empowerment of Women.

MR. DEPUTY-SPEAKER: Shri Scindia, | have already heard her. As you know, if any notice is given on any such
incident, the veracity of information is checked.

...(Interruptions)
MR. DEPUTY-SPEAKER: You do not even allow me to complete.

SHRI MADHAVRAO SCINDIA: Sir, she is not a party to the privilege notice...(Interruptions). Sir, this concerns all the
Members of Parliament...(Interruptions) . How can DM behave in this fashion?...(Interruptions) She is a lady
Member of Parliament and she is an Adivasi Member of Parliament...(/nterruptions)

MR. DEPUTY-SPEAKER: What do you want us to do now?

SHRI MADHAVRAQO SCINDIA : Sir, the whole House wants that this should be heard. sureae #gigg, #fen #ar 3
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MR. DEPUTY-SPEAKER: She has not raised this matter. If she wants to say something, | would allow her.
...(Interruptions)
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MR. DEPUTY-SPEAKER: What is this Shri Chaturvedi?

...(Interruptions)

MR. DEPUTY-SPEAKER: The Member concerned has not stood up and asked for it. But you are shouting at me.

SHRI MADHAVRAO SCINDIA : Sir, Shrimati Alva is raising this matter as the Chairman of the Committee on
Empowerment of Women.

MR. DEPUTY-SPEAKER: She may be raising it. That is all right. But the Member concerned has not asked for this.
She herself has to ask for this.

...(Interruptions)

MR. DEPUTY-SPEAKER: Where is the Member concerned? She is not keen to raise it. She does not want to
speak.
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